Oral Answers [27 August, 2013] to Questions 31

ORAL ANSWERS TO QUESTIONS
Loan waiver to farmers under various schemes

*244. SHRI NARESH AGRAWAL: Will the Minister of FINANCE be pleased

to state:

(@) whether Government has been providing loan waiver to farmers under

various schemes;
(b) if so, the details of the schemes; and

(¢) the details of the amount distributed, farmers benefited from the

schemes, State-wise and year-wise during the last three years?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) to (¢) A Statement is laid on the Table of the House.

Statement

(a) to (¢) Loan waiver to farmers was provided by the Central Government
under Debt Waiver and Debt Relief Scheme (ADWDRS) 2008. Under the Scheme,
direct agricultural loans disbursed by Scheduled Commercial Banks, Local Arca
Banks, Cooperative Credit Institutions and Regional Rural Banks between 1st April,
1997 to 31st March, 2007 to farmers, which were overdue as on 31st December,
2007 and remained unpaid up to 29th February, 2008 were cligible for Debt Waiver/
Debt Relief. While 'Small and Marginal Farmers' were entitled to cent percent Debt
Waiver, ‘Other Farmers' were given a rebate of 25 percent of eligible amount,
subject to the condition that the farmer pays the balance of 75 per cent. As many
as, 3.73 crore farmers have been benefitted to the extent of Rs. 52,259.86 crore. The
State-wise/Bank-wise details of implementation of the Scheme are given in

Statement-I.
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Statement-1

A. Statement of Debt Waiver and Debt Relief GR Claims released to
RRBs and Position as on 30 November, 2012

Co-operative Banks under ADWDRS-2008

SI. Name of the Debt Waiver DW GRM
No. State/Bank No. of Afcs Amount No. of A/cs Amounts
1 2 3 4 5 6

Consolidated Position

SCBs 11093965 1555282.8 107271 6399.07
SLDBs 1688577 33740945 24238 5087.52
RRBs 3361766 603006.42 12470 2632.77
ToraL 16144308 2495698.7 143979 1411936

1 Andaman and Nicobar

SCB 715 80 38 0 0
SLDB (No LDB ) 0 0 0 0
RRBs (No RRB) 0 0 0 0
Sus TotaL 715 80.38 0 0

2 Andhra Pradesh

SCB 87188 34605026 28 82.08
SLDB (No LDB in AP) 0 0 0 0
RRBs 535066 100825 4 51 649
Sus ToTAL 3022254 44687566 279 88.57

3 Arunachal Pradesh

SCB 11320 237,05 0 0
SLDB (No LDB) 0 0 0 0
RRBs 1013 235.12 37 1727

Sus TotaL 12333 472.17 37 1727
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Statement-1

to Questions

A. Statement of Debt Waiver and Debt Relief GR Claims released to
RRBs and Position as on 30 November, 2012

(Amount in Rs. Lakh)

Debt Relief DR GRM TotaL

No. of Alcs Amount  No. of A/cs Amount No. of A/cs  Amount
7 8 9 10 11 12

1769262 265083.19 11084 1465.23 12981582 1828230.2
254730 41813.16 221 2707 1967766 3843372
500884 91381.85 2340 34532 3877460 697366.36
2524876 3982782 13645 1837.62 18826808 2909933.8
0 0 715 80.38
0 0 0 0
0 0 0 0
0 0 0 0 715 80.38
261681 32081.44 2749097 378213.77
0 0 0 0
107532 19645.26 642649 120477.15
369213 517267 0 0 3391746 498690.92
29 534 11349 24239
0 0 0 0
0 0 1050 252.39
29 534 0 0 12399 49478

33
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1 2 3 4 5 6
4 Assam
SCB 13576 867.86 0 0
SLDB % 48.38 0 0
RRBs 72253 8188.57 0 0
Su TotarL 85924 9104.81 0 0
5  Bihar
SCB 317028 33783.51 4673 62448
SLDB 15583 3458.8 0 0
RRBs 449669 77650.95 5 80.61
Su TotarL 782280 114893.26 4678 705.09
6  Delhi
SCB 453 254.55 0 0
SLDB (No LDB) 0 0 0 0
RRBs (No RRB) 0 0 0 0
Sus TotaL 453 254.55 0 0
7 Goa
SCB 2907 47832 1 0.14
SLDB (No LDB) 0 0 0 0
RRBs (No RRB) 0 0 0 0
Su TotarL 2907 47832 1 0.14
8 Gujarat
SCB 314519 77986.41 0 207
SLDB 9941 4680.91 0 0
RRBs 28709 4772.67 8 715
Su TotarL 353169 87439.99 8 2785
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7 8 9 10 11 12

19 536 13595 87322
13 268 108 51.06
631 66.31 72934 825538
713 74.85 0 0 86637 9179.66
0 0 0 0 321701 34407.99
324 202.13 0 0 15907 3660.93
14701 23442 2228 3253 466603 80401.06
15025 2546.33 2228 3253 304211 118469.98
100 4761 553 302.16
0 0 0 0
0 0 0 0
100 4761 553 302.16
131 1825 3039 496.71
0 0 0 0
0 0 0 0
131 1825 3039 496.71
128148 29872.08 442667 107879.18
0 3081.29 9941 77622
10425 2062.43 39142 634225
138573 350158 491750 122483.63
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1 2 3 4 5 6
9 Haryana
SCB 261229 82961.04 164 4363
SLDB 49316 19502.66 19 102.69
RRBs 18991 6875.07 28 17.05
Su TotarL 329536 109338.77 21 16337
10 Himachal Pradesh
SCB (Including 1195 PAC) 113836 16689.9 64 2064
SLDB 10986 3897.64 0 0
RRBs 8294 1594.96 1 046
Su TotarL 133116 221825 65 211
11 Jammu and Kashmir
SCB 17929 274271 0 0
SLDB 576 44355 0 0
RRBs 5414 1054.91 0 0
Su TotarL 23919 424117 0 0
12 Jharkhand
SCB 36736 4930.3 0 0
SLDB (No LDB) 0 0 0 0
RRBs 168733 1401835 52 226
Su TotarL 205469 18948.65 52 226
13 Karnataka
SCB 164964 30715.88 9998 344725
SLDB 77456 9057.36 501 1952
RRBs 239423 67485.87 240 8279
Sue TotaL 481843 107259.11 10739 3549.56
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7 8 9 10 11 12
91582 16180.97 352975 99185.64
10101 2056.3 59436 21661.65

7423 2402.53 26442 9294.65

109106 20639.8 438853 130141.94
567 123.98 114467 16834.52
1060 22476 12046 41224
133 18.37 3428 1613.79
1760 367.11 134941 22570.71
0 0 17929 274271

2 19.68 A48 463.23
0 0 5414 105491

72 19.68 23991 4260.85

0 0 36736 49303

0 0 0 0

2680 21503 171465 14235.64

2680 21503 208201 19165.94
20005 244131 194967 36604.44
25780 3000.82 103737 120777

135125 24077.86 374788 91646.52
1830910 29519.99 673492 140328.66
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1 2 3 4 5 6
14 Kerala
SCB 524753 91639.17 73576 4485
SLDB 126723 18196.36 0 0
RRBs 126650 36136.69 17 10.86
Sue TotaL 778126 14599221 73593 45936
15 Madhya Pradesh
SCB 870103 100567.04 0 0
SLDB 115394 3323321 1103 585.87
RRBs 77188 16185.87 1517 38323
Sue TotaL 1062685 149986.12 2620 969.1
16 Chhattisgarh
SCB 270165 18244.78 1463 0
SLDB 10226 1869.04 382 79.13
RRBs 52147 6843.52 2 043
Sue TotaL 332538 26957.34 2047 79.56
17 Maharashtra
SCB 2197706 374925.99 1492 398.77
SLDB 98687 29230.36 0 93
RRBs 72044 12010.33 455 7836
Sue TotaL 2368437 416166.67 1947 486.43
18  Manipur
SCB 41210 2019.53 0 0
SLDB 30 212 23 1517
RRBs 16780 2218 0 0
Sue TotaL 58020 2262.53 23 1517
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7 8 9 10 11 12
2347 667.72 600676 92775.39
3640 594.16 130363 18790.52
1130 289.06 127797 36436.61
7117 1550.94 858836 148002.51

158037 18160.02 1028140 118727.06
43311 665571 159808 40474.79
41084 7652.06 119789 24221.16
242432 32467.79 1307737 183423.01
93812 8752.02 0 0 365440 26996.8
4869 924,62 21 2707 15898 2899.86
9718 1667.98 2 0.54 61869 851247
108399 11344.62 223 2761 443207 38409.13
647072 10927227 2846270 484597.02
37834 4403.61 136521 33643.32
38597 7218.14 111096 19306.83
723503 120894.07 30938387 537547.17
105 412 41315 2023.65

2 0.58 55 36.95

32 724 16812 229.04

139 11.94 58182 2289.64
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1 2 3 4 3 6
19 Meghalaya
SCB 4855 500.08 0 0
SLDB (No LDB) 0 0 0 0
RRBs 3673 8434 0 0
Su TotarL 10528 134348 0 0
20 Mizoram
SCB 1552 43944 0 0
SLDB ( No LDB) 0 0 0 0
RRBs 5510 1358.04 0 0
Sus TotaL 7062 1797.48 0 0
21  Nagaland
SCB 10813 1072.94 0 0
SLDB (No LDB) 0 0 0 0
RRBs 1091 191.68 0 0
Su TotarL 11904 1264.62 0 0
22 Pondicherry
SCB 6713 1344.09 0 0
SLDB 303 172.12 0 0
RRBs 0 0 0 0
Su TotarL 7016 151621 0 0
23 Orissa
SCB 1035686 126079.47 186 12599
SLDB 92130 13458.13 3583 711.98
RRBs 325836 405363 6544 81541
Sue TotaL 1453652 180073.9 10313 1653.38
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7 8 9 10 11 12
20 361 4875 503.69
0 0 0 0
5 016 56738 843.36
25 377 10553 1347.25
0 0 1552 43944
0 0 0 0
310 798 5820 1366.02
310 798 7372 1805.46
0 0 10813 1072.94
0 0 0 0
5 1.93 1096 19361
5 1.93 11909 1266.55
129 13.13 6342 135722
0 0 303 172.12
0 0 0 0
129 13.13 7145 1529.34
14798 172874 11084 146523 1061754 129399.43
1834 22971 97547 14399.82
14736 2308.37 347116 43660.08
31368 4266.82 11084 146523 1506417 187459.33
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1 2 3 5 6
24 Punjab
SCB 89934 24117.83 1 0.56
SLDB 26313 12498.19 0 0
RRBs 6 2260.06 5 582
Su TotarL 116253 38876.08 6 638
25  Rajasthan
SCB 378957 57040.73 1182 205.62
SLDB 109768 29056.18 1429 43471
RRBs 113816 24465.79 109 39.75
Su TotarL 602541 110562.7 2720 680.08
26 Tamil Nadu
SCB 90264 12538.1 3 0.79
SLDB 0 0 0 0
RRBs 41991 6345.39 6 0.64
Su TotarL 132255 18883.49 9 143
27  Sikkim
SCB 529 82.69 0 0
SLDB (No LDB) 0 0 0 0
RRBs (No RRB) 0 0 0 0
Sus TotaL 529 82.69 0 0
28  Tripura
SCB 18553 3199.21 0 2512
SLDB 987 2504 0 0
RRBs 7280 638.66 0 0
Su TotarL 26820 4088.27 0 2512
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7 8 9 10 11 12
12932 2007.01 102867 261254
25249 4497.05 51562 16995.24

2564 728.85 2575 2994.73
40745 723291 157004 46115.37

284565 37973.32 0 0 664704 95219.67
54413 9809.18 0 0 165610 39300.07
39930 791871 1 0.2 153856 32424 45

378908 55701.21 1 02 984170 166944.19
13442 1806.07 103709 14344.96

0 0 0 0

5641 916.11 47638 7262.14

19083 272218 151347 21607.1
7 15 536 84.19

0 0 0 0

0 0 0 0

7 13 336 84.19

0 0 18553 322433

5 0.58 992 250.96

24 234 7304 641

29 292 26849 411631
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1 2 3 4 5 6

29  Uttar Pradesh

SCB 1067922 794233 1793 137.51
SLDB 894908 149207.99 16996 312848
RRBs 844366 15752401 3364 1079.13
SuB TotaL 2807196 3861553 22153 4345.12
30  Uttranchal
SCB 72048 6932.04 37 622
SLDB (No LDB) 0 0 0 0
RRBs 9790 1273.71 0 0
SuB TotaL 81838 8205.75 37 622
31 West Bengal
SCB 669802 57318.18 12410 811.07
SLDB 49155 9126.97 2 0.67
RRBs 134033 13469.3 29 5.06
SuB TotaL 852990 79914 .45 12441 816.8
GranD TotaL 16144308 24956986 143979 1411936

* Provisional Figures, Subject to revision on account of refunds received from Banks and
disbursement.

DW GRM- Debt Waiver under Grievance Redressal Mechanism
DR GRM- Debt Relief under Grievance Redressal Mechanism

B. Reimbursement by Government of India under Agricultural Debt
Waiver and Debt Relief Scheme 2008

Sl. No. Name of Bank Total Accs Total Debt Waiver
paid Rs.
1 2 3 4

Public Sector Banks
Bank-wise Data ADWDRS 2008

1 State Bank of India 242925 53,29,44,10,382.05

2 SB of Bikaner and Jaipur 1986.66 4,1630,93,370.25

3 State Bank of Hyderabad 293.82 5,44.29,78,988.00
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7 8 9 10 11 i}
37684 3622.92 0 0 1107399 83183.73
46079 6090.92 0 0 957983 15842739
67165 11632.19 109 1928 915004  170254.61

150928 21346.03 109 1928 2980386 41186573
1661 198.98 73746 713724

0 0 0 0

75 96.93 10515 1370.64
2386 29591 84261 8507.88
389 9542 682601 58224.67

144 1933 49301 914697

518 101.31 134580 13575.67
1051 216.06 866482 80947.31
2524876 398278.19 13645 1837.62 18826808 29099338

B. Reimbursement by Government of India under Agricultural Debt
Waiver and Debt Relief Scheme 2008

(No. of accounts in thousands and amounts in Rs. actuals)

Total Accs Total Debt Relief Total Refunds Net pd
paid Rs. DW+DR pd
5 6 7 8
71470 14,76,86,52,783.05 0.00 68,06,30,63,165.10
109.50 2,61,42,56,324.50 0.00 6,77,73.49.694.75
8467 1,69,25,86,220.00 0.00 7,13,55,65,208.00
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1 2 3 4
4 State Bank of Indore 307.93 1,61,47,16,193.95
5 State Bank of Mysore 750.90 2,43,54.88.153.00
6 State Bank of Patiala 38.29 1,43.43,54,715.70
7 State Bank of Travancore 11876 3,27.91,88,533.00
8 Allahabad Bank 42850 10,44.26.60,746.95
9 Andhra Bank 397.84 7.47,00,13,355.00
10 Bank of Baroda 55403 5,06,03,67,844.00
11 Bank of India 339.92 6.39,21,85,.943.78
2 Bank of Maharashtra 86.58 2,19,28,06,730.75
13 Canara Bank 1148.58 12,63.06.60,238.25
14 Central Bank of India 44998 9,83,39,08,201.00
15 Corporation Bank 276 1,14,58.67,302.00
16 Dena Bank 5455 77,17.48.896.00
17 IDBI Bank 1127 27,32,13,581.00
18 Indian Bank 58287 4,60,28,70,616.00
19 Indian Overseas Bank 2265.00 5,83.29,73,187.00
0 Oriental Bank of Commerce 98.30 3,70,22,40,045.00
21 Puniab National Bank 339.40 11,47.27,84,863.00
» Punjab and Sind Bank 1538 47,73,77.955.00
3 Syndicate Bank 29325 7.37,05,39.664.15
4 Union Bank of India 27594 7.38,86.44,112.25
% United Bank of India 144.94 2,11,19.44,545.00
% UCO Bank 25235 5,37.71,02,680.00
27 Vijaya Bank 47.96 1.47,96.40,196.25
ToTaL 13755.01 1,77.69.37,.81,038.33

Private Sector Banks

1 Bank of Rajasthan Ltd. 17.10 5,31,20.868.00
2 Catholic Syrian Bank Ltd. 155 2.59,64,879.99

3 City Union Bank Ltd. 561 9,75,82,109.65
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5 6 7 8
52.64 1,16,66,45,754.82 0.00 2,78,13,61,948.77
27.06 76,12,16,165.00 0.00 3,19,67,04,318.00
34.04 65,86,90,164.85 0.00 2,09,30,44,880.55
621 15,18,19,223.00 0.00 3,43,10,07,756.00
89.44 1,92,78,55,766.10 0.00 12,37,05,16,513.05
7845 1,51,81,20,961.75 0.00 8,98.81,34,316.75
64.84 1,33,38,75,904.00 9,22.699.00 6,39,33,21,049.00
7171 1,62,51,03,267.00 0.00 8,01,72,89,210.78
3932 82,00,85,639.00 0.00 3,01,28,92.369.75
69.79 1,75,22,31,280.48 0.00 14,38,28,91,518.73
8721 2,01,94,75,756.00 0.00 11,85,33,83,957.00
13.95 34.88,53,971.00 0.00 1,49,47,21,273.00
1831 46,54,24,050.00 27.77,376.00 1,23,43,95.570.00
411 8,22.43,008.20 3.06,050.00 35,51,50,539.20
3042 64.31,71,482.00 0.00 5,24.60.42,098.00
50.17 92,08,39,088.00 0.00 6,75,38,12,275.00
64.65 94.31,33,363.65 0.00 4,64,53,73,408.65
98.04 2,79,57,82,863.70 2,67,29,431.27 14,24,18,38,295.43
571 16,46,43,567.00 0.00 64,20.21,522.00
84.66 1,82,32,28,324.75 0.00 9,19,37.67,988.90
57.89 1,44,04,54,659.85 0.00 8.82,90,98,772.10
1857.17 3,15,92,592.00 0.00 2,14,35,37,137.00
2424 53,96,56,042.69 0.00 5,91,67,58,722.69
1524 40,39,17,320.00 50,43,443.21 1,87,85,14,073.04
3854.11 43,41,35,55,542.39 3,57,78,999.48 2,21,07,15,57,581.24
0.69 1,26,32,315.00 93521.00 6,56,59,662.00
45,00 19,85,325.00 0.00 2,79,50,204.99
0,69 1,46,01,177.50 0.00 11,21,83,287.15
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1 2 3 4
4 Dhanalakshmi Bank Ltd. 215 435,54,034.28
5 Federal Bank Ltd. 18.77 1.05.71,41,431.00
6 HDFC Bank Lid. 043 2,91,73.542.00
7 1CIC1 Bank Ltd. 672.03 2,54.95,61,028.45
8 Karnataka Bank Ltd. 9,03 23.2127,161.15
9 Karur Vysya Bank Ltd. 16.60 34,74.91,744.89
10 Kotak Mahindra Bank Ltd. 018 50,53,294.99
11 Lakshmi Vilas Bank Lid. 948 17,58.99.020.00
12 Nainital Bank Ltd. 099 2,62.51,110.00
13 Ratnakar Bank Ltd. 1.10 2,99.62,591.00
! South Indian Bank Ltd. 490 9,52,48,747.99
15 Tamilnad Merc Bank Lid. 418 6.86.30.891.00
16 Axis Bank Ltd. 675 48.12,39,173.35
17 ING Vysya Bank Ltd. 14.74 38,73,35.658.00
18 Jammu and Kashmir Bank Lid. 825 20,59,60.974.00
ToTaL 79385 5,91,12,98.259.74

Local Area Banks

1 Subhadra Local Area Bank 004 10,73,666.00
2 Coastal Local Area Bank Ltd. 0.11 17.37.035.77
3 Krishna Bhima Samruddhi 208 93,30,193.77
4 Capital Local Arca Bank Ltd. 0.00 0.00
ToTaL 223 1,21,40,895.54
Urban Coop. Banks 8375 3,52,24,54,853.33

Scheduled Commercial
Banks

1,87.13.96,75,046.94
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5 6 7 8
0.06 17,29,584.83 0.00 4,52.83,619.11
2.56 20,3524.215.00 0.00 1,26,06,63,646.00
0.89 4,11,33,578.00 0.00 7,03,07,120.00
1620 21,35,93.478.90 20000.00 2,76,31,34,507.35
3.81 10,78,26.606.88 0.00 33,99,53,768.03
247 24187515.85 10952985.65 36,07,26,275.09
0.06 8,92,168.00 0.00 594546299
238 3,70,59.058.00 0.00 21,29,58,078.00
0.69 70,30,092.00 246647.00 3,30,34,55S.00
0.00 1,07,15,931.00 0.00 4,06,78,522.00
039 1,11,51.282.00 0.00 10,64,00,029.99
209 2,97,39.481.00 706908.99 9,76,63.463.01
705 21,03,39,142.05 302035.92 69,12,76,279.48
6.29 14,79,68,762.45 24422 00 53,52,79,998 45
044 1,48,08,204.80 0.00 22.07,69,178.80
91.75 1,09,09,17.918.26 12346520.56 6,98,98,69.657
001 4,62,368.00 154963.00 13,81,071.00
001 1,90,433.00 0 19,27.468.77
0.03 2,98,597.00 0 96,28,790.77
005 52,49.942.00 0.00 52,49,942.00
011 62,01,340.00 1,54,963.00 1,81,87,272.54
11.09 18574959150 18,25,59,931.44 3,52,56,44,513.39
44,69,64,24,392.15 23,0840,414.48 2,31,60,52,59,024.61
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$ft TR SRt AEHE |WOR Sfl, #9 "R §I S W yel o1 o
WHR A= Iomel & Iqid feamT & RO HH @R e 22 A9 g1 % W
el o R I PEl A1 5 Usel O W @1 ™ART T S| AT 2007 BT ORI
T feor 8 &% g @ 2010 & 9] B RRT ART o7l PR W MRl R T,
qr oo form S0 5 & e aX W T W Wl S, 9 W % 3 9 9%
B TTNY 4 WS B T T VNG 3 UH T™E BF TRVl 99 TIIU H 60
WAT I N, RN 10 IRF JUY W HH BT Bol ol T, AT BH AR
fPaM €1 9 @M P9 SEO TRl gdl U I8 5, M &S B &% §gd § SR
SIH! G Sl Tel 8, NN Y §@dl well o R8T ¥ (@EEH).. Aies)
& g € R 9w M B OSTeR @ Y@ R |1 %1 OH T ¥ Wi
qEd § B 3 T AE ok BEl W O§@ F fhad IW seR 2 IF T
T oy TemETTRIR W IP AT ol § T9M SRl W S Y a9
Wb § e feami ok oEl & U @8 & 9IS @l g SEl R 9 ¥uv
T T W E A A IR oFHl S foy W dedid ¥ IR de S
gl § e S @ e e g e fewml ok BEl WS vug gemn
g e 7 Ry 9 & fow @@ oW ued @R a9 Wfed &, Sl 9t omn
I PE WD IR TAD AG SABI Aol DI SY?

SHRI P. CHIDAMBARAM: Mr. Chairman, Sir, I would respectfully submit that
we remain within the question. The question is about loan waiver that was
provided to farmers, the details of the schemes and the amount distributed. The
only loan waiver we did was in the year 2008-09, and that has been given.
Subsequently, there has been no loan waiver. So, there is really no loan waiver
scheme subsequent to that. On that loan waiver scheme, my colleague, in the
written reply, has given all the details and I don't think we should convert this
question into talking about NPAs of banks or about educational loans. On the loan
waiver, we have done our homework and my colleague and I will answer to the
best of our ability every question on the loan waiver. Any other question we will

answer, but you have to put a separate question. We can't carry all the data.

sft wmfe oMo uger g ofifoigl IREY, Nareshji, read your question and then

frame your supplementaries.

S R Al § TR U WRal g ONU W RPN U@ Aloig| WRT Gdeed
Ig T R WROR AN IoEel & g Ml B ORT W BR el o8 A
g, a1 59 IoER B =GR KT OT SR g dW ot % dRW s9 IRl &
Frd foaRa ovRIRT der S oMitad gV fRENl @1 IgaR @RT O g7
PR T 200708 B &ART ¢ GO, SEfs &= o g9 7FM & &l o7l e
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I IE el dEl B 2007-08 H &RT QI PR MY fa A ast @1 =RT
SN, @ IE 2010 W BNl I WM UE By o eV 6 TANI Py AT A8l
2, Pls I el T Sf& MU 2007-08 T &ART feET, @ R sEART g
Sdemfedel a9 T SR I 2007-08 BT &RT el od, o F s AN B 8l
HEdl, Wi FAl SN 4 GE Al SR @A Tl G I WA B PR B
e & safow ¥ 97w gEnl W S # o R weT ye Wmar § =9
T INPR P8 RS [fd ok § @ el ok BBl W PR & <u@d
gY, S H dEl 5 T SRe B 60 WREE IBN fhEMl R BEI W F,
frd IR B ®ol T gHl W I §, B AN AEEA PR W T, gafew H
a1 AN S ged g fh 9T WS 1 SR 8, w1 AU SHel W AN AB
PRE Bl OGNV B, ORI T SO UAUIY JBSE BT SBRIT § Hd? SR ST
W N AE S PR WP, o R AT SHH BT IR 3 U 4 URE B DI
ba11 1| B o e A 1=y M | 1

off TE) AREYT AT W, A9 9N WRNd WoR B Th W ol e d'd

ol A AT BH I 98 Y® € el % 2

sft e oo gF @ STl L (SEE)...

sft e ST

MR. CHAIRMAN: Please do not accuse the Chair.

8ft TRET @ H TR W ARY e @ g, . (EEE)...
MR. CHAIRMAN: Please sit down and listen to the answer.

o YT AT § AN R B AW B FEl PR Vel g, H A dAeE Refy
® 9@ PR VST gl U qY ANEl R&Efd B oSEE § S

MR. CHAIRMAN: Nareshji, your question is headed, oan waiver to farmers.'

sft TRer SmErer BT UIT 2007-08 & SN H Agl § TN R 99 9l @
2R yer T

ot Jumfer oTR TG W9 H PR BEl B, a U SHh] Syl

ot T AREr How W, fF TR T TH B ATl TEAN) WHR A haEl &
frg & fov =g @t for F1 =aNY 9«ivH WM 200607 § T, s Sidid

*Expunged as ordered by the Chair.
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T 5 B 7% W FN ¥ I Bl OTES ] 200910 H 1% FeRM k& T
B 201011 # 1 1% JO=E fFw T, SHS 9§ STl W R s e
T ZE UBR AN fRAM B OBH R R, e oM R AGwN § %8 gl o
fPaM 3% TR W gl Id T, D 3% AERM b w0 A URA PR adl

T 3R 4% P9 WO IO ¥ T UBR BANI I8 W IA & Tl FHI-9Hg
W 9Rd WPR 7 feaqr & fov &R e i oRRe for 81 59 9 &
o H 7 oG PRSI SIAD [HU 0 T, afe fam B W ¥ wer W=
& s ||

$G TR g BEl B AN W YBT §, BAR] IWAR T Igecd b [AY

MR. CHAIRMAN: Question is not on students.

o U FESHT W, B o TN b IR H TIHl S SR 7, oW W
d e gedl WEdl g1 @M R WM b dF Uy A Y| [ B o
%! gs, that is first. §¥R1, @l @ 781 fem =mfey on, W fPAmr @1 a™
T fyem &1 o ¥ WRI RUC o 78 ¥ WPR T 9 W 30 S TP U
s Al Q@ fhar €1 W1 WA 98§ fb w30 9 d Wl Sl ¥E
SIURM WX Bl T T UB Al ARERIE $NIUARM @R 8l o 3R GERT RS
PR E A1l W A @R U Y iR fhaer wARe umn o n, @ R e
P AT ARY o, SHRT TR e oW oY SS9 UANE B O Al Bl B
7

B W § I W S aEd g fe R fPam @ g dFfe T8l
foerm ooy o @R ST fen & S W o9uw o » forw @ oem fear on
BT B

SHRI P. CHIDAMBARAM: Sir, in a scheme of the scale and magnitude that is
implemented, there will be, naturally, some errors of inclusion and some errors of
exclusion. In fact, I candidiy admitted when last time this question came. Given the
scale of the scheme and the fact that it was implemented in over 100,000 branches
of this country, there will be some errors of inclusion and exclusion. But, we are

not defending any of those errors. We have taken corrective action.

The RBI had 1.85 crore beneficiary accounts to be inspected. It has verified
1.76 crore accounts and found only 56,322 cases of errors, involving an amount of

Rs. 98.97 crores. Every account has been verified.
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The NABARD had to verify 1.88 crore accounts. It has completed 1.72 crore
accounts. It has found irregularities in 2,80,194 accounts, involving Rs. 131.70
crores. So, together, they have done the bulk of the accounts. The work is going
on. Total irregularitiecs observed and the sum of the two is 3,36,516, involving
Rs. 230 crores. These are the irregularitics. Action is being taken. I have got a list
of disciplinary action, recovery action, action against auditors, criminal cases and
all that is there. Action is being taken. Nobody will be spared. Nobody is being
defended for the mistakes. But the mistakes are extremely small in a scheme of this
scale.

SHRI PRAKASH JAVADEKAR: Sir, my question has not been answered.
MR. CHAIRMAN: Please, let us take the next question.

SHRI PRAKASH JAVADEKAR: Sir, I asked: How are you going to
compensate the farmers who are eligible for loan waiver and not included. That is
the question I asked. And, what you will about those who have unduly benefited.
That is my question.

SHRI P. CHIDAMBARAM: That is all answered. I did say that there will be
some errors of exclusion in a scheme of this scale and magnitude.

With regard to the cases relating to farmers, the banks have been told to take
a sympathetic view as to what can be done now. In a scheme of this scale
involving 3.73 crore accounts, there will be some errors of exclusion. I am not
sorry for that farmer. The banks have been told to look at the account
sympathetically. Whatever help can be given can be given at this stage.

$ft gafdey RiE 7 W d ffer w89 9 98 Semn =mean g 5 wre
P TR BRI T - o BFR, Wid, AeEd U8 (EUH)...

MR. CHAIRMAN: Question Hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS
Proposal for amendment in the Double Taxation Treaty with Mauritius
*245, SHRI N.K. SINGH: Will the Minister of FINANCE be pleased to state:

(@ whether the Government of Mauritius has submitted a proposal to the
Government of India for an amendment to the Double Taxation Treaty between the

two countries;



